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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 488/2019

Babulal Jaju, People For Animals

Applicant

Versus

State of Rajasthan

Respondent

COMPLIANCE REPORT OF THE HON’BLE TRIBUNAL ORDER
DATED 05.08.2019, ON BEHALF OF RAJASTHAN STATE
POLLUTION CONTROL BOARD.

I, Mahaveer Mehta S/o Shri S. S. Mehta, aged 57 years, at present
working as Regional Officer, Rajasthan State Pollution Control Board, Bhilwara

(Raj.) do, hereby submits the compliance report as follows:-

1) That the Hon'ble Tribunal by order dated 05.08.2019 directed inter-alia

as follows:-

“Allegation in this letter, which has been treated as an
application, is against pollution caused by industrial units at
Bhilwada, Rajasthan. The discharge of effluents is polluting rivers
Banas and Kothari and adversely affecting the inhabitants of 20
adjoining villages. Untreated municipal liquid waste is being
discharged in Gandhinagar Talab, Nehru Talai, Mansarovar lake
and other ponds. The applicant has referred to newspaper reports
to that effect.

Let the Rajasthan State Pollution Control Board (RSPCB) look
into look into the matter, take appropriate action in accordance
with law and furnish a factual and action taken report in the

matter within one month by e-mail at judicial-ngtagov.in.”

2)  That in compliance to the direction passed by this Hon’ble Tribunal, the
State Board makes following submissions:-
i. It is submitted that presently 19 large scale textile processing units,

05 large and medium scale Dyeing Houses and 04 small scale Dyeing
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Houses are operational in Bhilwara. Out of these, 05 are situated on
Ajmer road, 18 at Chittor Road and 05 at Pur Road. All these units
generate approx. 35 - 40 MLD wastewater which is reused in the
process after treatment through three stage (Physico-chemical,
Biological, Tertiary Treatment) Effluent Treatment Plant (ETP)
followed by multi stage Reverse Osmosis (R.O.) and R.O. Reject is
further disposed through MEE (Multi-Effect Evaporator)/ Vaporizer.
The sludge generated through ETP is disposed through co-processing
in Cement industries and MEE generated sludge/salt is disposed at

Common Treatment and Disposal Facility (CTDF), Udaipur.

The State Board has issued Consents to all these water intensive
units with a specific condition to maintain Zero Liquid Discharge
(ZLD) status and generally units are maintaining the same which is
being continuously monitored by State Board. However, in case of
heavy rainfall/ during rainy season, possibility of discharge of trade

effluent in adjacent areas cannot be ruled out.

[t is relevant to mention here that similar issue pertaining to water
pollution in Bhilwara was decided by the Central Zonal Bench of this
Hon’ble Tribunal in OA No. 111/2016 titled as Prakash Upadhyay Vs
State of Rajasthan. The Hon’ble Tribunal has directed the textile
industries to set up ETP; RO I; RO II; RO Il and MEE upto
31.12.2016 and to deposit performance guarantee to State Board for
completing the work within stipulated time. In compliance of the
directions passed by the Hon’ble Tribunal the textile processing units
in Bhilwara have upgraded three stage ETP and installed multi stage
RO followed by MEE (in case of Large & Medium Scale Process
Houses & Dye Houses) and Vaporizer (in case of Small Scale Dye
Houses) to maintain Zero Liquid Discharge status. The matter has
been disposed of by order dated 02.04.2019. The internet downloaded
copy of the Hon’ble Tribunal order dated 02.04.2019 is annexed

herewith and marked as Annexure-1.

The Regional Office, RSPCB, Bhilwara has constituted a vigilance
team vide Office Order no. 1268 dated 21.06.2019 to keep a check on
units. The vigilance team had inspected textile units on a regular
basis (especially during the rainy season) from the month of June,
2019 to Jan, 2020. Total 37 inspections were carried out and out of
which 08 units were found violating the Zero Liquid Discharge

condition. The State Board has issued Show Cause Notices dated
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18.11.2019, 11.02.2020, 18.02.2020, 19.02.2020 and 20.02.2020 for
intended revocation of Consent, closure directions and Environmental
Compensation against defaulting 08 units. The photo copy of the
show cause notice dated 18.11.2019, 11.02.2020, 18.02.2020,
19.02.2020 and 20.02.2020 are enclosed herewith and marked as

Annexure-2 (Collectively).

v. The State Board has also issued a letter dated 12.12.2019 to the
complainant i.e. Babulal Jaju to provide the name of villages and
affected areas as mentioned in the order dated 05.08.2019 so that
sampling can be conducted and further course of action may be
initiated. In reply to above, the complainant informed about the
villages and nearby areas adversely affected due to discharge of
industrial effluent. The sampling of the affected areas was carried out
by State Board from 13.12.2019 to 15.12.2019 and total 77 samples
(surface water and ground water) were collected from different

locations/sources in/along River Kothari and Banas Stretch.

3) That the details of Analysis Results of Water/Wastewater Samples are as
follows:-
(i). SURFACE WATER OF KOTHARI RIVER (NON-PERRINEAL) STRETCH

Surface water sampling of accumulated water in various patches of Kothari River
Stretch (approx. 34 kilometres in length) near railway bridge Mandal in upstream
side to village Kawaliyas in downstream side was carried out and total 11
samples were collected. Google-map of sampling location is annexed herewith
and marked as Annexure-3.
(Applicable Standards:-GENERAL STANDARDS & CRITERIA FOR THE
DISCHARGE OF INDUSTRIAL EFFLUENTS INTO INLAND SURFACE WATERS;
pH - 5.5 to 9.0, COD-250 mg/1, BOD-30 mg/l, Iron-3.0 mg/l, Lead-0.1mg/l,
Zinc-5.0 mg/1, Nickel-3.0 mg/1, Copper-3.0 mg/1l, Cadmium- 2.0 mg/l, Total
Chromium-2.0 mg/1)

a)  While considering pH, all the results were found within the range except
for one sample showing 9.05 in downstream of River Kothari at Village-
Chawandiya.

b)  While considering Chemical Oxygen Demand (COD), lowest COD value was
found 9.2 mg/l at Kothari river stretch near railway bridge Mandal
(Bhilwara) and highest COD value was found 103 mg/l in Kothari River
stretch at Paldi puliya (Bhilwara) just after merging point of drain (Pandu

ka nallah) conveying City Sewage/Domestic Waste Water.

Regiona{ Officer

Rajasthan State Pollution Control Boarg
Bhilwara (Raj.) :



COD (Standard - 250 mg/I)
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c) While considering Bio-Chemical Oxygen Demand (BOD), lowest BOD was found
Not Traceable (NT) at upstream Kothari river stretch near railway bridge mandal
(Bhilwara) and highest BOD was found 24 mg/l in Kothari River stretch at Paldi
puliya (Bhilwara) just after merging point of drain (Pandu ka nallah) conveying

City Sewage/Domestic Waste Water.

BOD (Standard - 30 mg/I)

GENERAL STANDARDS & CRITERIA FOR THE DISCHARGE OF INDUSTRIAL
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d) While considering Total Dissolved Solids (TDS), highest TDS was found 5060
mg/1 at downstream Kothari river stretch near village Bhadali kheda (Bhilwara)
and lowest TDS was found 998 mg/1 in Kothari River stretch towards upstream

near railway bridge mandal (Bhilwara).
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(No Standard for the discharge of industrial effluents into inland surface waters)
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¢) While considering Sulphate, highest sulphate value was found 579 mg/l in
Kothari River stretch near village Bhadali kheda (Bhilwara) in upstream side
and lowest value was found 139 mg/l at downstream Kothari River stretch
Village-Kodukota (Bhilwara).

f) While considering Iron as Fe, Lowest value was Not Traceable (NT) in 06
locations/points out of 11 locations/points of Kothari River stretch (Bhilwara)
and highest Fe value was found 0.176 mg/l in Kothari River stretch near village
Kawaliyas (Bhilwara) in downstream.

Higher TDS level is observed in Kothari River stretch near village Bhadali
kheda (Bhilwara) sampling location which is approx. 600 meter distant from

M/s Saileela Processors, Gudda, Ajmer Road, Mandal, Bhilwara.

Further, metals i.e. Lead, Nickel, Copper, Cadmium and Total Chromium were

found not traceable (NT) in all samples of the Kothari River Stretch

(ii). SURFACE WATER OF BANAS RIVER (NON-PERRINEAL) STRETCH

Surface Water sampling of accumulated water in various patches of Banas River
Stretch (approx. 20 kilometres in length) at NH-79 Overbridge, near Hamirgarh in
upstream side to village Peepli in downstream side was carried out and total 11
samples were collected. Google-map of sampling location is annexed herewith
and marked as Annexure-4.

(Applicable Standards:-GENERAL STANDARDS & CRITERIA FOR THE
DISCHARGE OF INDUSTRIAL EFFLUENTS INTO INLAND SURFACE WATERS;
pH - 5.5 to 9.0, COD-250 mg/1, BOD-30 mg/l, Iron-3.0 mg/l, Lead-0.1mg/l,
Zinc-5.0 mg/1, Nickel-3.0 mg/l, Copper-3.0 mg/1, Cadmium- 2.0 mg/1, Total
Chromium-2.0 mg/1)
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a) While considering pH, all the results were found within the range except for one

sample showing 9.38 in upstream of River Banas at Village-Kalyanpura.

b) While considering Chemical Oxygen Demand (COD), lowest COD value was
found 3.3 mg/! in Banas River stretch towards upstream at NH-79 Overbridge,
near Hamirgarh (Bhilwara) and highest COD value was found 267 mg/ 1 in
Banas River stretch downstream side near village Mandpiya (Bhilwara) where

Guwardi drain culminates into Banas River.

COD (Standard - 250 mg/I)

GENERAL STANDARDS & CRITERIA FOR THE DISCHARGE OF INDUSTRIAL EFFLUENTS
INTO INLAND SURFACE WATERS
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c) While considering Bio-chemical Oxygen Demand (BOD), Lowest BOD was found
Not Traceable (NT) at upstream Banas river stretch (Bhilwara) and highest BOD
was found 78 mg/l in Banas River stretch downstream side near village
Mandpiya (Bhilwara) where Guwardi drain culminates into Banas River.

BOD (Standard - 30 mg/I)

GENERAL STANDARDS & CRITERIA FOR THE DISCHARGE OF INDUSTRIAL EFFLUENTS INTO
INLAND SURFACE WATERS

80 78

d) While considering Total Dissolved Solids (TDS), lowest TDS was found 192 mg/l

in Banas River stretch at upstream near Village Kalyanpura (Bhilwara) and
highest TDS was found 3168 mg/l at downstream Banas River stretch near
village Mandpiya (Bhilwara) where Guwardi drain culminates into Banas River.
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TDS

(No Standard for the discharge of industrial effluents into inland surface waters)

e) While considering Sulphate, Lowest value was found 39 mg/l at upstream
Banas River stretch near village Kalyanpura (Bhilwara) and highest sulphate
value was found 594 mg/l in Banas River stretch near village Salriya (Bhilwara)
in downstream located after Mandpiya.

f) While considering Iron as Fe, Lowest value was Not Traceable (NT) in 07
locations/points out of 11 locations/points of Banas River stretch (Bhilwara)
and highest Fe value was found 0.892 mg/l in Banas River stretch near village
Mandapiya (Bhilwara) in downstream.

It can be inferred from the results that the affected area of River Banas

stretch is near Downstream of Village Mandpiya, Bhilwara.

Further, metals i.e. Lead, Nickel, Copper, Cadmium and Total Chromium were

found not traceable (NT) in all samples of the Banas River Stretch.

(iii). SURFACE WATER SAMPLE OF GUWARDI NALLA/DRAIN:-
Further, a sample of Guwardi Nalla/Drain was also collected, as this nalla/Drain
ultimately merges to Banas River Stretch. Guwardi drain receives domestic
effluents from nearby Colonies (Ram Nagar), RO Reject/ effluent from Industrial

Area near Chittor Road and overflow of Guwardi Dam.

(Applicable Standards:-GENERAL STANDARDS & CRITERIA FOR THE
DISCHARGE OF INDUSTRIAL EFFLUENTS INTO INLAND SURFACE WATERS,
COD-250 mg/l, BOD-30 mg/l, Iron-3.0 mg/l, Lead-0.1mg/1, Zinc-2.0 mg/l,
Nickel-3.0 mg/l, Copper-3.0 mg/l, Cadmium- 0.1 mg/l, Total Chromium-
0.05 mg/l,)

a) Chemical Oxygen Demand (COD) was found 339 mg/1 which is exceeding the
prescribed limit.

b) Bio-Chemical Oxygen Demand (COD) was found 98 mg/1 which is exceeding the
prescribed limit.

c) Total Suspended Solids (TSS) was found 65 mg/] which is within the limit.

d) Total Dissolved Solids (TDS) was found 3044 mg/!.

Reg\imfﬁcer
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e) Sulphate (SO4) was found 344 mg/l.
f) Iron (Fe) was found 0.334 mg/1 which is within the limits.
[t is pertinent to mention here that metals i.e. Lead, Zinc, Nickel, Copper,
Cadmium and Total Chromium were found not traceable (NT) in all the samples.
It is also pertinent to mention that effluent flowing in Guwardi Drain, untreated
domestic waste water from villages located along the bank of River Banas

impacts the surface water quality in accumulated water patches.

(iv). GROUND WATER ALONG THE KOTHARI RIVER STRETCH
Water Sampling of 12 groundwater sources i.e. Handpump/Tubewell/Openwell
of nearby villages was also done from upstream to downstream side along the

Kothari River Stretch.

(Applicable Standards:- 1S:10500 for Drinking Water pH - 6.5-8.5, Total
Hardness - 200 (600) mg/l, TDS - 500 (2000) mg/l, Chloride (Cl) - 250
(1000) mg/1, Sulphate - 200 (400) mg/1, Iron (Fe) - 1.0 mg/1, Lead-0.01mg/1,
Zinc-5.0 (15) mg/l, Nickel-0.02 mg/l, Copper-0.05 (1.5) mg/l, Cadmium-
0.003 mg/1, Total Chromium-0.05 mg/l)

a) pH Level :-Highest value of pH was reported 7.59 and the lowest value was
reported 6.96 which are within the limits.

b) Total Hardness :- Highest value of total Hardness was reported 2108 mg/! (in

upstream area of Kothari River, Village-Gurha/Gudda) and the lowest value was
reported 192 mg/1 (in the downstream).
c) Total Dissolved Solids (TDS) :- Highest value of TDS was reported 5560 mg/I

(in upstream area of Kothari River, Village-Gurha/Gudda) and the lowest value

was reported 628 mg/] (in downstream area of Kothari River).

TDS (Standard-500/2000 mg/I)
Drinking Water Standards 1S:10500
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d) Chloride (Cl) :- Highest value of Cl was reported 1678 mg/l (in upstream area of
Kothari River, Village-Gurha/Gudda) and the lowest value was reported 59 mg/1
(in the downstream).

¢) Sulphate (SO4) :- Highest value of SO4 was reported 539 mg/l (in upstream area
of Kothari River, Village-Gurha/ Gudda) and the lowest value was reported 62
mg/1 (in the downstream).

f) Chemical Oxygen Demand (COD) :- COD is reported in all 12 samples and
ranging between 2.5 mg/l to 67 mg/l. Decreasing trend was found in ground

water samples along downstream of Kothari River.

(No Standard for Drinking water 15:10500)
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g) Bio-Chemical O#ygen Demand (BOD) :- BOD is reported in only 03 samples and
ranging between 1.2 mg/1 to 11.2 mg/l.

(No Standard for Drinking water 1S:10500)
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h) Iron (Fe) :- Highest value of Fe was reported 1.77 mg/! (in downstream area of
Kothari River, Village-Gurha) and the lowest value was reported 0.041 mg/|
(towards upstream).

1) Lead (Pb) :- Pb was found not Traceable (NT) in all 12 samples.

j) Zine (Zn) :- Zn was found well within the limits (5 mg/l)

k) Nickel (Ni) :- Ni was found not Traceable (NT) in all 12 samples.

) Copper (Cu) :- Cu was found not Traceable (NT) in all 12 samples.

m) Cadmium (Cd) :- Cd was found not Traceable (NT) in all 12 samples.

n) Total Chromium (T.Cr) :- T.Cr was found not Traceable (NT) in all 12 samples.

The high Hardness, TDS, Chloride, Sulphate and Iron values were
reported in Hand pump water sample near house of Vijay singh Rathore, Village-

Gurha/ Gudda, Tehsil-Mandal, District-Bhilwara.

(V). GROUND WATER ALONG THE BANAS RIVER STRETCH
Water sampling of 42 groundwater sources i.e. Open well/ Tube well - 24 and
Handpumps - 18 of nearby villages was also done from upstream to downstream

side along the Banas River Stretch.

(Applicable Standards:- 1S:10500 for Drinking Water pH - 6.5-8.5, Total
Hardness - 200 (600) mg/l, TDS - 500 (2000) mg/1, Chloride (CI) - 250
(1000) mg/1, Sulphate - 200 (400) mg/1, Iron (Fe) - 1.0 mg/1, Lead-0.01mg/1,
Zine-5.0 (15) mg/l, Nickel-0.02 mg/l, Copper-0.05 (1.5) mg/l, Cadmium-
0.003 mg/1, Total Chromium-0.05 mg/ 1)

a) pH Level :- Out of 42 samples, Highest value of pH was reported 8.92 of an open
well in Hamirgarh which is exceeding the limit and the lowest value was reported
7.0. pH value in all samples.

b) Total Hardness :- Highest value of total Hardness was reported 3636 mg/l (open

well in agricultural field of Sh. Gopi Lal ji Gurjar, Village - Guwardi) and the
lowest value was reported 108 mg/l. The results reveal that the ground water in
the area is hard in nature.

c) Total Dissolved Solids (TDS) :- Highest value of TDS was reported 6558 mg/|

(open well in agricultural field of Sh. Gopi Lal ji Gurjar, Village - Guwardi at
upstream of River Banas) and the lowest value was reported 214 mg/l (open well

in agricultural field of Sh. Shyam Ji Suthar, Village-Hamirgarh).

Regio‘zg‘lvgfﬁ cer
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TDS (Standard-500/2000 mg/I)
Drinking Water Standards 15:10500

d) Chloride (Cl) :- Highest value of Cl was reported 2804 mg/l (open well in

agricultural field of Sh. Shankar Lal Gurjar, Village-Kacholiya) and the lowest
value was reported 19 mg/1 (Baggga ka Kheda).

¢) Sulphate (SO4) :- Highest value of SO4 was reported 1444 mg/I (Handpump near
Rebari Baba temple, thagon ka kheda, Bhilwara) and the lowest value was
reported 19 mg/l (open well in agricultural field of Sh. Shyam Ji Suthar, Village-
Hamirgarh). The results reveal that all the samples are within the permissible

limits (400 mg/1) except three.

SO4 (standard-200/400 mg/l)
Drinking Water Standards 15:10500

1600
1400 1444
1200 : if’
1000 /
800 /
600 f

i
400 43 M/ E36
e S R e

200

f) Chemical Oxygen Demand (COD) :- COD is reported in all 12 samples and
ranging between 2.0 mg/l to 259 mg/l (open well in agricultural field of Sh.
Laxman Singh of Data Jatti in upstream of River Banas). Decreasing trend was
found in ground water samples along downstream of Banas River except few
hikes in the middle stream.
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CO D (No Standard for Drinking water 15:10500)
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g) Bio-Chemical Oxygen Demand (BOD) :- BOD is reported in only 17 samples out
of 42 and ranging between 0 mg/l to 74 mg/l (open well in agricultural field of
Sh. Laxman Singh of Data Jatti in upstream of River Banas). Decreasing trend
was found in ground water samples along downstream of Banas River except few

hikes in the middle stream.

BOD (No Standard for Drinking water 15:10500)

h) Iron (Fe):- Highest value of Fe was reported 11.66 mg/l (in handpump in
premises of Bheruji Temple at downstream area of Banas River, Village-
Hamirgarh) and the lowest value was reported 0.034 mg/I1 (in open well of Sh.
Mitthu lal, Village Mandapiya towards upstream). The results infer that Iron is
reported mostly in handpump water samples.

i) Lead (Pb) :- Pb was found not Traceable (NT) in all 42 samples.

j) Zine (Zn) :- Zn was reported to be found in only 21 samples that too well within
the limits (5 mg/1)

k) Nickel (Ni) :- Ni was found not Traceable (NT) in all 42 samples.

l) Copper (Cu) :- Cu was found not Traceable (NT) in all 42 samples.

m) Cadmium (Cd) :- Cd was found not Traceable (NT) in all 42 samples.

n) Total Chromium (T.Cr) :- Out of all 42 samples, T.Cr was found in only sample

1. 0.017 mg /1 which is within the limit.

_ Regi%‘gfﬁﬁcer
Rajasthan State Pollution Control Board

Bhilwara (Raj,)
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The Hardness, TDS and Chloride levels in most of the samples were

found higher than the acceptable limits.

4) That the State Board has carried out survey and sampling of Gandhisagar
Talab, Nehru Talai, Mansarovar Lake and other ponds in the presence of
Complainant/Petitioner, Shri Babulal Jaju on 13.12.2019. The
Gandhisagar Talab and Nehru Talai are located in the middle of Bhilwara
city whereas Mansarovar Lake is located in the city outskirts. The main
observations of the survey are as follows:

a) Four Sluice gates are provided at the entrance of drains entering
Nehru Talai (three numbers) and Gandhisagar Talab (one number).

b) Still, a considerable quantity of Municipal Sewage was being observed
in the Gandhisagar Talab and Nehru Talai coming from adjacent
colonies. However, comparatively less quantity was observed in drains
terminating in Mansarovar Lake.

¢) In the Gandhisagar Talab, five surface aerators were provided to
maintain the oxygen level, out of which only one was found
operational.

d) Approximately 45 MLD municipal liquid waste is being generated from
Bhilwara City (according to RUIDP letter dated 18.01.2019), a part of
which is being treated by Sewage Treatment Plant (STP) of 10 MLD
capacity located at Village - Kuwada, Tehsil and District - Bhilwara
operated by M/s Jindal Saw Ltd. which is being pumped through a 23
km pipeline for reusing in their beneficiation plant. For treating
remaining domestic sewage, RUIDP is constructing a STP of 30 MLD
capacity at Village - Kuwada, Tehsil and District — Bhilwara (near
Jindal Saw STP) which shall be completed tentatively by 20.08.2020 as
informed by Superintending Engineer, RUIDP, Phase-III vide letter no.
RUIDP PH-II1/BHL/692 dated 18.01.2019. The photo copy of the letter

dated 18.01.2019 is annexed herewith and marked as Annexure - S.

5) SURFACE WATER OF DOMESTIC WASTE WATER DRAIN/ WATER
BODIES IN BHILWARA CITY.
The State Board has collected 04 surface water samples from Water Bodies i.e.
Mansarovar Lake, Nehru Talai, Gandhisagar Talab and Drain near Nehru talai

located in Bhilwara City on 13.12.2019.

(Applicable Standards:-GENERAL STANDARDS & CRITERIA FOR THE

DISCHARGE OF INDUSTRIAL EFFLUENTS INTO INLAND SURFACE WATERS,

COD-250 mg/1, BOD-30 mg/l, Iron-3.0 mg/l, Lead-0.1mg/1, Zinc-2.0 mg/],
Regional Officer

Rajasthan State Pollution Control Board
Bhilwara (Raj.)
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Nickel-3.0 mg/1, Copper-3.0 mg/l, Cadmium- 0.1 mg/l, Total Chromium-0.05
mg/1, )

While considering Chemical Oxygen Demand (COD), Lowest COD value
was found 45.5 mg/l in Mansarovar Lake and highest COD value was
found 186 mg/l in Gandhisagar Talab which are well within the applicable
standards.

While considering Bio chemical Oxygen Demand (BOD), Lowest BOD was
found 10.5 mg/l in Mansarovar Lake and highest COD value was found
53 mg/l in Gandhisagar Talab. The BOD results of Gandhisagar and
Nehru Talai were exceeding the prescribed limits.

While considering Total Suspended Solids (TSS), it ranges between 25
mg/l to 57 mg/1 which is within the limits.

While considering Iron as Fe, value was Not Traceable (NT) in Mansarovar
Lake and highest value was found 2.2 mg/1 in Nehru Talai which is within
the limits.

While considering Zinc as Zn, values were found well within the prescribed
standards in all samples. It is pertinent to mention here that metals i.e.
Lead, Nickel, Copper, Cadmium and Total Chromium were found not
traceable (NT) in all the samples.

The photo copy of the comparative statement of analysis results of all 81

locations including River Kothari, River Banas and municipal area is

annexed herewith and marked as Annexure-6.

That in compliance of the directions passed by this Hon’ble Tribunal in OA
No. OA no. 725/2018 titled as Sh. Sajjan Sodani V/s State of Rajasthan
and Ors. The State Board has already imposed an environmental
compensation (i.e. Rs. 63.80/- lacs) as well as performance guarantee (i.e.
Rs. 25.00/- lacs) for damage caused to the environment. Further, a
criminal complaint has been filed against Municipal Council, Bhilwara on
16.04.2019.

The State Board vide letter dated 12.12.2019 has also directed
Municipal Council, Bhilwara, UIT, Bhilwara and RUIDP, Bhilwara to

provide:-

a) Factual status with respect to untreated municipal liquid waste is being

b

et

discharged in Gandhisagar Talab, Nehru Talai, Mansarovar Lake and
other ponds.
Action taken report with respect 1o prevention of untreated Municipal

liquid waste discharged into Gandhisagar Talab, Nehru Talai, Mansarovar

Lake and other ponds.

Regipna Officer

Rajasthan §

Pollution Control Board
Bhilwara (Raj.)
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c) Present status of Municipal Liquid Waste Management including sewage
network development along with connectivity to individual household/
institutions in Bhilwara city and terminal treatment facility/ Sewage
Treatment Plant (construction stage). The photo copy of the reply received
from Municipal Council, Bhilwara, UIT, Bhilwara and RUIDP, Bhilwara are

annexed herewith and marked as Annexure-7 (Collectively).

That in the light of submissions made herein above, it is requested that
the compliance report may kindly be taken on record and the original

application may kindly disposed of with respect to the State Board.

(Mamma]

Regional Officer, RSPCB,

Bhilwara



BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 488/2019

Babulal Jaju, People For Animals
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State of Rajasthan e
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Regional Officer, RSPCB,
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Arrexune -1

[tem No. 06 (Through VC)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 111/2016 (CZ)

Prakash Upadhyaya Applicant(s)
Versus

State of Rajasthan & Ors. Respondent(s)

Date of hearing: 02.04.2019

CORAM:
HON’BLE MR. JUSTICE RAGHUVENDRA S. RATHORE, JUDICIAL MEMBER
HON’BLE DR. SATYAWAN SINGH GARBYAL, EXPERT MEMBER

For Applicant(s): Ms. Arushi Gaur Chauhan,
Advocate

For Respondent (s): Mr. Arvind Soni, Advocate for
RSPCB

Mr. Rohit Sharma, Advocate for
Mr. Sandeep Singh, Advocate for
State of Rajasthan
Mr. Dharamvir Sharma, Advocate
for R-32 & 33
Mr. Yadvendra Yadav, Advocate
for CGWB
ORDER

On filing of the affidavit cum compliance report by the

State Pollution Control Board, the Learned Counsel for the

applicant had sought time to seek instructions.

We are now informed by the Counsel that the
applicant has no objection to the compliance made by the

State Pollution Control Board. Therefore, nothing further
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remains to be adjudicated in this matter and the same is

accordingly disposed of. There shall be no order as to cost.

Raghuvendra S. Rathore, JM

Dr. Satyawan Singh Garbyal, EM
April 02, 2019
JG
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M/s Sarvodaya India Ltd.

-(Old name~ Shree Charbhuja Processors Ltd.),
Plot no. A-44-45-58-39, RUCO Grow lh Center,
Chittorgarh Road, Hamlrgnrh. it

- District- Bluiwara

Eemail- ;

‘Si.lb.§ Show cause nonce for intended I‘B\'O’vatlﬁﬂ ‘of consent to operau. under the Water
_(Prevention and Control of Pellution) Act, 1974 & section 21 of the Air (Prevention &
Control of Pollution) Act. 1981 and intended directions for closure of the industry
under section 33A of the Water (Prevention and Control of Polluucm) Act, 1974.

. Ref (i) Consent to operate granteﬁ vide Board’s letter dated 11.07.2018.

(i) ]nsgmtmn of mdustry-

by -Board oﬂ'ctals daled 22 06.2019 and 08.10.2019.

i "Wh‘éreas thé'Wﬁter' (Prevention & 'Comml of Potlution) Act, 1974 (hé‘rc‘inaﬁer called as ‘the

Water Act) came into force in the whole of the State of Rajasthan with effect from
23.03.1974.
And whereas the Air (Prevention & Control of Pollution), 1981 (hereinafter called as ‘the Air

~ Act) came into force in the whole of the State of Rajasthan with effect from 16.05. 1981,
_And whereas the Air Act has been enacted 1o provided for the prevention, control and

~abatement of air pollunon and the Water Act'to provide for the prevention and control of
water pol%unanand for maintaining and restoring the wholesomeness of water.

And whereas keeping this in view R.ajasthan State Pollution Control Board (hereinafter called
as ‘the Board') has been conferred pawcr to take such steps as are deemed necessary for the
prevention, control and abatement of air and water pollution.

And whereas M/s Sarvodaya India Ltd, (Old name- Shree Ch‘u‘bhma Processors Ltd.) (herein
“after referred to as “the Industry”) is ‘engaged in textile proc.cssmg at Plot no. A-44-45-58-59,
-RIICO Growth Center, Chittorgarh Rﬁad Hamirgarh, District- Bhilwara. During process the

_industry discharges water pollutnts.

And whereas consent to operate under Water & Air Acts was granted vide letter dated
11.07.2018 upto 30.04.2023 for processing of synthetic fabric upto 32 lac meter/annum with

~ conditions mentioned therein.

And whereas the industry was inspected by the officials of the Board on 22.06.2019 and
08.10.2019 and during the course of inspection it was observed that:-

(a) Industrial waste water was found accumulated outside the premises in RIICO drain
and flexible pipelines were also observed from industry premises (o outside area via
- holes in the boundary walls.

(b) It was found that industry has stored waste water in adjacent plot on open Jand and
has laid some pipe lines from industry through its houndary to this plot. During
inspection industrial waste water was being discharged tavough these pipes.

(c) Industrial waste water was found accumulated inside the prcm:ses behind solar
paneis :

98
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(d) Tndustry has not maintained proper drying facility for sludge generated from ETP and
was found in haphazard manner at various places in the premises on open Kachha
land. :

(¢) Burning of solid waste was found inside the premises.

- (D) Dense plantation present on vacant land during inspection dated 22.06.2019, but this
1 ~ plantation found completely destroyed during inspection on 18.10.2019.
. (g) Flexible pipeline found in adjacent plot attached with mist evaporator line.

" 8. And whereas, it is evident from above that the industry is not complying with provisions of

, the Water Act & Air Act and conditions of consent to operate. 3

" 9. And whereas the State Board in order to prevent and contro) air and water pollution being
- caused by the industry is competent o issue any directions under section 31A of the Air Act
~ and section 33A of the Water Act in writing to any person, officer or authority and such
~person, officer or authority shall be bound to comply with such directions.

' Therefore, the Board, in order to prevent further pollution ‘being caused by the industry and

. non compliance of the provisions of the Air Act and Water Act, intends 1o revoke consent to operate
. granted vide letter under reference and in exercise of the powers conferred upon it under section 31A

of the Air Act and 33A of the Water Act, intends to issue following directions:-
_(A) Thatall the processes carried out by the industry should be closed down and
(B) That appropriate authorities should be directed to stop supply of water and electricity to
the industry and scal D.G set(s), il any. _
~In view of above, this show cause notice is being issued as to why the consent to operate

" referred above be not revoked and directions for closure & disconnection of electricity supply be not

issued. If you have any objection against intended revocation of consent to operate and intertled

~directions for closure, you may submit your reply aleng with supporting documents (o this office

with a copy to the Regional Office of the Board at Bhilwara latest by 28.11.2019 failing which

_consent to operate referred aboye shall be revoked and the aforesuid directions shall be confirmed

without any further notice. -
' ‘This bears approval of the competent authority.
T Yours sincerely,
e g

_ (R.K. Thakuria)
Sr. Environmental Engineer

G\,C' (Textile)

R.O.. RSPCB, Bhilwara with the request to verify the reply of show cuuse notice if
received  within  stipulated time period and  submit report with  clear
comments/recommendations for further course of action.
‘2. Master file, RSPCB, Jaipur.
R
Sr, Environmental Engineer
s -# &LL‘ | {Textile)
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= RAJASTHAN STATE POLLUTION CONTROL BOARD

== 4, Institutional area, Jhalana Doongri,Jaipur.
% = th em-::smwm 5159600,5159699 Fax: 5159694-97
1 www.rpebpic.in email: ted.rpcb@gmail.com

F.5 (BHL-21) RPCB/Textile/ L7 & ¢ Date: e oy
M/s Saileela Processors Private Limited

-(Old Name Suzuki Synthetics (P) Limited), -
~Village: Gudda, Post Office Mandal , Tehsil:Mandal,
District- Bhilwara

(Email- saileela. process@gmail.com)

Sub:- Show cause notice for intended revocation of consent to operate under the Water
(Prevention and Control of Pollution) Act, 1974 & section 21 of the Air
(Prevention & Control of Pollution) Act, 1981 and intended directions for closure

of the industry under section 33A of the Water (Prevention and Control of

Pollution) Act, 1974.
Ref (i) Consent to operate granted vide Board’s letter dated 17.03.2017.

i. (ii) Inspection of industry by Board officials dated 18.11.2019.
Sir,

1. Whereas the Water (Prevention & Control of Pollution) Act, 1974 (hereinafiter called as
-7 *the Water Act) came into force in the whole of the State of Rajasthan with effect from
23.03.1974.

2. And whereas the Air (Prevention & Control of Pollution), 1981 (hereinafter called as ‘the
Air Act) came into force in the whole of the State of Rajasthan with effect from
16.05.1981.

3. And whereas the Air Act has been enacted to provided for the prevention, control and

abatement of air pollution and the Water Act to provide for the prevention and control of
~ water pollution and for mamtammg and restoring the wholesomeness of water.

- And whereas keeping this in view Rajasthan State Pollution Control Board (hereinafter
“called as ‘the Board’) has been conferred power to take such steps as are deemed

_ necessary for the prevention, control and abatement of air and water pollution.

5. And whereas M/s Saileela Processors Private Limited (Old Name Suzuki Synthetics (P)
© Limited) (herein after referred to as “the Industry™) is engaged in textile processing at

Village: Gudda, Post Office Mandal , Tehsil: Mandq], District- Bhilwara. During process

the industry discharges water pollutants
6. And whereas consent to operate under Water & Air Acts was granted vide letter under
reference valid upto 30.06.2021 with conditions mentioned therein.
7. And whereas the industry was inspected by the officials of the Board on 18.11.2019 and
* during the course of inspection it was observed that:-
(a) Water found accumulated on plantation land near main gate & flexible pipes
found there.
(b) Industry’s representative informed that this land is used for green belt
development however, no new plantation was found.
(©) Anaiws report of sample collected from accumulated water on plantation land

near main gate of industry confirms that accumulated water is trade eflluent.
184
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_ RAJASTHAN STATE POLLUTION CONTROL BOARD

s

4, Institutional area, Jhalana Doongri,Jaipur.
@ \ Phone: 0141-5159802 EPBAX: 5159600,5159699 Fax: 5159694-97

www.rpeb.nic.in email: ted.rpeb@gmail.com

8. And whereas, it is evident from above that the industry is not complying with provisions
of the Water Act and conditions of consent to operate.

9. And whereas the State Board in order to prevent and control air and water pollution being

caused by the industry is competent to issue any directions under section 31A of the Air
Act and section 33A of the Water Act in writing to any person, officer or authority and
such person, officer or authority shall be bound to comply with such directions.
Therefore, the Board, in order to prevent further pollution being caused by the industry
and non compliance of the provisions of the Air Act and Water Act, intends to revoke consent to
operate granted vide letter under reference and in exercise of the powers conferred upon it under
section 31A of the Air Act and 33A of the Water Act, intends to issue following directions:-
(A) That all the processes carried out by the industry should be closed down and
(B) That appropriate authorities should be directed to stop supply of water and electricity
to the industry and seal D.G set(s), if any.

- In view of above, this show cause notice is being issued as to why the consent to operate.
referred above be not revoked and directions for closure & disconnection of electricity supply be
not issued. If you have any objection against intended revocation of consent to operate and
intended directions for closure, you may submit your reply along with supporting documents to
this office with a copy to the Regional Office of the Board at Bhilwara latest by 28.02.2020
failing which consent to operate referred above shall be revoked and the aforesaid directions
shall be confirmed without any further notice.

This bears approval of the competent authority.

Yours sincerely,

s
(R.K. Thakuria)
Sr. Environmental Engineer

(Textile)
- .Copy to:

" J/R.0., RSPCB, Bhilwara with the request to verify the reply of show cause notice if
received within stipulated time period and submit report with clear

~ comments/recommendations for further course of action.

2. Master file, RSPCB, Jaipur.

Sr. Environmental Engineer
(Textile)
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T RAJASTHAN STATE POLLUTION CONTROL BOARD

. _‘@ 4, Institutional area, Jhalana Doongri,Jaipur,
- Phone: 0141-5159302 EPBAX: 5159600,5159699 Fax: 5159694-97
@ Www.rpeb.nic.in email; tod.rpeb@gmail.com

,3“5@!.{1’32) Rpcmexﬁw L{WL el MW IAL RIS LEI LU OS5 Dale: ) m w

AVI/s Sulzer Processors Pvt. Ltd.,
- Opposite Railway Station, Tehsil- Mandal,
(email:- sulzerprocess@gmail.com)

Sub:- Show cause notice for intended revocation of consent to operate under the Water
(Prevention & Control of Pollution) Act, 1974 & the Air (Prevention & Control of
Pollution) Act, 1981 and intended refusal for consent to establish under section 25/26 of
the Water (Prevention & Control of Pollution) Act, 1974,
saRel (i) Consent to operate granted vide Board’s letter dated 28.01.2019.
; (ii) Consent to establish application dated-26.06.2019.
(iii)Complaint received on 25.09.2019 and 21.01,2020.
™ (iv) Inspection of industry by Board officials on 18.11.2019 and 22.01.2020.
Sir,
L. Whereas the Water (Prevention & Control of Pollution) Act, 1974 (hereinafter called as “the
-+ Water Act) came into force in the whole of the State of Rajasthan with cffect from 23.03.1974.
2. And whereas the Air (Prevention & Control of Pollution), 1981 (hereinafier called as “the Air
- Act)came into force in the whole of the State of Rajasthan with effect from 16.05.1981.
- 3. And whereas the Air Act has been enacted to provided for the prevention, control and abatement
- of air pollution and the Water Act to provide for the prevention and control of water pollution and
for maintaining and restoring the wholesomeness of water.
‘4. And whereas keeping this in view Rajasthan State Pollution Control Board (hereinafter called as
‘the Board’) has been conferred power to take such steps as are deemed necessary for the
§ prevention, control and abatement of air and water pollution, '
5. And whereas M/s Sulzer Processors Py, Lid. (herein after referred to as “the Industry™) is
~engaged in textile processing at Opposite Railway Station, Tehsil- Mandal, District- Bhilwara.
During the process industry discharges air and water pollutants.
6.  And whereas consent to operate under Water Act & Air Act was granted vide letter under
reference upto 31.03.2022 with cond itions mentioned therein. 4
7. And whereas the industry has applied for vonsent o establish for expansion under Water Act vide
application dated 26.06.2019.
7 8. And whereas on examin ing the consent 1o establish application, it has been observed tha -
(a) Application for consent to gstablish has not been filled up properly. In application details of
proposed expansion should.been mentioned instead of complete plant (existing + expansion).
(b) Application for consent to establish under Air Act has not been submitted.
(¢) The fees deposited (Rs. 24000/-) for consent to establish under Water Act is inadequate, as

applicable fee is Rs. 36000/-. Please deposit Rs. 12000/~ in application 1D 244894, Unit ID-
1803.

9. And whereas the industry was inspected by the officials of R.O., Bhilwara on 03.08.2019 and
observed that flow meter at reject of RO (IH1) and hour meter at MEE has not been provided.
10. And whereas officials of RO Bhilwara inspected the industry on 18.11.2019 to verify the

compliant received against the industry on 25.09.2019 and observed that--

172
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RAJASTHAN STATE POLLUTION CONTROL BOARD

Phone; 0141-3159802 EPBAX: 5159600,5159699 Fax: 5159694-97
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wwwapeb.nic.in email: ted.rpeb@gmail.com

(2) RO stage I11 & MEE were found non operative.
(b) Water was found leaking from back side wall of the unit & huge quantity of water
found accumulated on nearby land. |
(¢) Analysis results of sample collected from accumulated water confirms that it was the.
waste water from unit.
And whereas officials of RO, Bhilwara again inspected the industry on 22.01.2020 to verify the
complaint received against the industry on 21.01.2020 and observed that:- ,
(a) Coloured water was found accumulated on farmland owned by the industry and storage
tank located in farmland. This coloured water was flowing in the nallah located behind
M/s Kanchan Processors.

(b) TDS of water collected on farmland and also of bore well located in farmland was found
12000 mg/ltr.
(¢) It seems that industry discharging RO reject on farmland and bore well through flexible
pipe. .
And whereas the industry has failed to install adequate measures for control of water pollution
and to comply the conditions of consent to operate.
And whereas the industry is not maintaining zero liquid discharge condition.
And whereas above non- compliances and violations have been viewed seriously by the Board.
In view of above, this show cause notice is being issued as to why the consent to operate referred

above be not revoked & consent to establish be not refused. If you have any objection against intended
-revocation & refusal you may submit your reply along with supporting documents/evidence to this office
with a copy to the Regional Office of the Board at Bhilwara before 05,03.2020 failing which consent to

operate under reference shall be revoked and consent to establish under reference shall be refused without
any further notice, ]

This bears approval of the competent authority.
Yours sincerely,

(R.K. Thakuria)
Sr. Environmental Engineer
(Textile)
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RAJASTHAN STATE POLLUTION CONTROIL BOARD
4, Institutional area, Jhalana Doongri,Jaipur.

UG 1.l -
R
% Phone: O141-5159802 EPBAX: 5159600 5139609 Fax 31 39094-97

www.rpeb.aie in email: ted.rpeofidgmail.com

Email/Registered Post

.5 (BHL-26) RPCB/Textile/Lip 5 o . Uoa s Date: 5. o'}l 02-12-8 2

M/s Sanwdriva Fabtex Industries
{Dld Name- TPL Industries),
Chittor Road. Village- Guwardi. P 0. Hamirgarh.

Estrict

{ematl- tpibhilwara@

Sir.

13hilwara
hsnLin)
Subi- Show vause notice {or intended revocation of consent to operate under section 2526 of the
Water (Prevention & Control of Pollution) Act, 1974 & section: 21 of the Air (Prevention
& Control of Pollutionj Act, 1981 and intended closure direetions under seqtion “3A ol
the Water (Prevention and Control of Pollution) Act, 1974 & 31A of tue A (Proveation
and Control of Pollufion) Act. 1981 and mtended imposition = cuvisonmenta
compensation.
Ref: (i) Consent 1o operate order no. 2018-2019/FCD/6459 and 2018-2019/TCD/6460 duted
30.03.2019.
(i) Complaint received on 15.07.2019.
(ia) Inspection of the industry on 29.01.2019,
(1v) Inspection of the industry on 16.07.2019 and i5.01.2020.

Whereas the Water (Prevention & Control of Pollution) Act. 1974 therematter called as “the
Water Act) came into force i the whole of the State of Rajasthan with effeer from 23 031974
And whereas the Air (Prevention & Contrel of Pollution) 1981 (hereinatler calied as “the Al
Y wamee inta foree in thie whole of the State of Rajusthan with effect from 16.05.198
Vid whereas the Arr Act has heen enacted to provided for the prevention, contrel and shatemen
of air pollution and the Waier Act to provide for the prevention and control of waler polhution and
for maintaiming and restoring the wholesomeness of water.
And whereas keeping this in view Rajasthan State Pollution Control Board (heremattor catled -
‘the Board') has been conferred power to take such steps as are deemed necessars for the
prevention, control and abatement of air and water pollution,
And whereas M/s Sanwariya Fabtex Indusiries (Old Name- TPL Industries), (herein atter referred
o as “the Industry™) is ¢ngaged in textile processing at Chittor Road. Village- Guwardi, P.O.
Hamirgarh, District- Bhilwara. During process the ndustry discharges waler polintants.
And whereas consent 1o operate under Water & Air Acts were granted vide lener arder no. 20 8-
2H9TCD/64A59 and 2018-2019/TCDV/6460  dated 30.03.2019 apte 30.06.2021 & 31052023
with conditions mentioned therein.
And whereas the industry was inspected by the officials of the Board on 16.07 2019 &
15.01 2020 and during the course of inspection il was observed that:-

{a} Trade effluent found at few places in nalla bebind the unit,

(b} leade cffluent was found flowing on vacant land situwated on backside of the induste
which was ultimately joining Guwardi nalizh passing through Matsya Bee) Utpadan
Kendra, Guwardi

(v} Sample of gecumulaied water collecied and resuls continm that s waler was rade
effluent trom the iduztry

il

e
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A RAJASTHAN STATE POLLUTION CONTROL BOARD

T 4, Institutional area, Jhalana Doongri,Jaipur.
Phone: 0141-5159802 EPBAX: 3159000.5159699 Fax $159094-97
www rpebanic. in email: ted rpeb@gmail.com

(d} Trade effluent way sprinkled inside the premises of industry with help ol pipeline.
Sample of this water was also collected and resuits confirm that it was trade effuent fiom
industry.

(e} MEE found non operational.

‘% ETP sludge found coliected in oper on Kachha land.

(s} Log book for RO plant & MEE not maintaiued. :

£ And whereas indusiry has failed to maintain zero higuidd tischarge (/417 and o samply wal
consemt conditions, ‘

% And whercas the above noii-comphances and violations have been vigwed serioasly by the
Board,

10. And whereas the State Board in order to prevent and control air and water pollution heing causad
by the industry is competent (o issue any directions under section 31A of the A Act and section
33A of the Water Act in writing to any person. officer or authority and such person. officer ur
authority shall be bound 1o comply with such directions,

Theretore, the Board, in order to prevent further pollution being caused by the industry and non
compliance of the provisions of the Air Act and Water Act. intends 1o revoke consent to operate granted
vide letters under reference. intends to impose the Environmental (Compensation and 1 exercise of thie
powers conferred upon it under section 31A of the Air Act and 33A of the Water Act intends 1o fssue
following directions:-

(A) Thar all the processes carried out by the industry shouid be closed dows and

(B} That appropriate authoritics should be directed o step supply of water and eleetricity 1o (he

industry and seal D G sei(s), it any i

in view of above. this show cause notice is being issued as to why the consem 1o operate referred
gbove be not revoked. environmental compensation be nat mmposed and directions for closure &
disconaection of clectrienty suppiy be not issy

consent 1o operate. intended directions for closure and intended impaosition of  envirpnmenta!
compensation, you may submul your reply along with. supponing decuments o this office with 4 Cupy W
the Regional Oftice of the Board s Bhilwara laiest by 20.03.2020 failing which consent
referred above shall be revoked, the aforesaid directions shall be confirmed and
compensation shall be imposed without any further notice

This bears approval of ihe competent authority.

0 oporate
et ironmenta!

Yours sincerely.

{R.K. Thakuria)
Sr. Environmental Engineer
Ok { Textile)
Copy to following for information/necessary action -
b R.0. RSPCB. Bhilwara for intormatios.

2. Master file, RSPCB, Jaipur.

S Eavironmental Fngincor

Ty flexule)

]
Ly
d

el I you have sny abjection agninst intended revocation o
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RAJASTHAN STATE POLLUTION CONTROL BOARD
4, Institutional area, Jhalana Doongri,Jaipur,

Phone: 01 11-5 159802 EPBAK; S159600.5159694 Fan- 51560vs.07
wWWwrpehanic,in emal. td mpebid il com

Email Registercd Post
F3 (BHL-28) RPCB: Texuler {40y - s g a Dute: 20} 0p- 9.0
M s Stirer Agae Sytey [
Wiv N b Liage- Gathiths Kiwera,
Chittor Road.  histrigts Bhwara
havabi-angnisy nextinied:gmail com)

Sub'- Show cause notice for intended Fevoeation of comsent to operate, intended refusal af consent
estublish for expansion under section 25/26 of the Water (Prevention & Control of Poityt
1974 & section 21 of the Air (Prevention & Control of Poilution) Act, 1981 and intendod o -
for closure under section 13A el the Water (Prevention and Comrol of Pollutiony Avt. 07 &
ol the Air (Prevention and Control of Pollution) Act, 1981
Rer () Consent to operate issued vide Board's letter dated 19052617
i Consent 1o establish application daged 16052019
(it} Inspection of the industry on 23 e 2014
tiv) This eftice show cause notice dated 30 08.201.
(v] Your reply dated 04.09 2019,
(1) Inspection of the industry on teol 2o,

i}

Nir.

I Whereus thie Water {Prevention & Contral of Pollutionl An 1974
G s toree i the whnde of the SEME o Rajanihan waib

=« And whoereas the A (Prevoniion & Cunial wd §y

srereinafler wilied as “tie M,

eot fregye 2303 [T
e thercimatter calleg as
o e i the whale of the State of Ragusthire wathi etteet fon oo | U8

Ha e

Aud wherets the Alr Adt has been Clacted o providee tor the presention, contrg! and abatement .
pollution and the Water Act 1w previde 1or the prevention and control o) water pollulion 5ed

N

maindining amd restor iy Ui wholesomeness of water,

b And whereas keeping this in view Ragjasthan Stte Pollution Conmrol Board (hereimafier «ulic it
Baard') has been conferred POWCT 10 Lake sieh <teps as are deemed necesyary for the prevent o . o
and abatement of cir and warer poliution,

5. And wilerous M/s Shri Anam symes Lumited therein after relerred 10 as “the Tndustry ™y s nge o
textile processing at Post Box no, 107, Village-Gathils Khera, Chuitor Road, Pistric:- Hiwlware Ty
Process the industry discharges water polluants,

¢ And whereas copsent 1o aperaie under Water Act wus issued yide etter ander wieronee se
vouditions mentioned therein. The COnsent 1o Lnerate & valid apte 31.05 202).

70 And whereas the ndustry has applicd for ennsont w estabiish for expansion undier Wager 51 % 4
vide application dated 100S 2916

& Aud whercas the tchistey wats sispected on 2% 06 1 O3 1N CEICHS of e T amd
ot Ispectons 1 was obserye: i

fe: FLP RU& ME] PHINDWETC Lo s operae ive e MspLction

AP indusiial waste witer was towind 2 imulated o fand of Nos At MHCA &
bend railway Jine at the back side of ur «

e} Local farmers wlformed thay Ae Vot Ninte
Hiuigh & pipeline whicd is hud gidoraroun NG
wilway fim

9 0 bustry has stored w e WHICT I cethiont sank ! the far 1 lan
(o) Industran waste water s ond averzenlgied 3 many nlaces in the farmiand
A1 The unit has pot gicsintu e LIy aid voaiates Jhie gatsens applaatoms
9. And whevess on the basys o 0N | Selvsaion compliites 3 oshow cguse notice o &

VOCHEHON Of Qonsent 1 operae. mended rery
was issuad on 36082019
10 Anc whereas the Idustry has submined reply of

al ul Contsent 1o establisn and imtended ditecuon 10

aforesai show cause notice vide lette: datec 0400

I3



P —

4, lnstitutional area, Jhalana Doongri,Jaipur.
Phone: G141-31 59802 EPBAX 1596005159699 Fax 3 50694.97
W rpelieicin emal ted rpeb @amail con

i

And whereas the Indostry was ggain inspected by the ofticials of the Board on 1.0 2020 10 cerifs the
reply submutted by the industry against show cause notice dated 0082019 and during 1t conirse of
inspection it was observed thag-

(a) White sah found deposited on fars fand situated on back side of nedusir
0 Y One storage tank found o farmiand in whch water was filled.
fcr Water scoumulated in storsge lark got anabvsed & analysis results contien - ke it

Howas trade
effuent Friom indusi. (0O Ghtqpn | 15T, S8me b and TN was tiGBme 1
Mear th abit e St sk P S A upeT O on miay Texibly p Fam Whice
favias T R S TT TS T i i (IR DL AR T UURR A N BN 16T TR S TIPS £ 3 TT (R TIPS SPONe: T

inpahing
el dnthe pipeline used for carmyiog dresh water © s wa observed which shows thal 1 Pl
18 2150 used for dispusal of industrial effluend in the nallah .
(1) The ubove observations shows tha: unit was discharging effiuent in same manner since long time
and not maintaining, 211
"2 And whercas the above shows that industry has submitied false reply without semoving/redtifving the
deficiencies communicated vide show cause notice dated 30 08 2019 10 mislead the State Bouid
And whereas the above non-cumphances and viokaions have been viewed sertously by the Boarg
And whereas the State Bowrd, i order 10 prevent and control air and water petlution bein
wdustry is competent to issue any directions under “ection 33A of the Water Act in writing to any peron,
. officer or autherity and sueh person, oflicer or authority shall be bound 10 comply with such direction.
Meretore, the Board, in order 10 prevent turther pollution being caused by the mdustry ind non complanes
ol the provisions of the Water Act & Air Adt, intends to revoke consent to operate wranted vide lefter upder
ooclerenge. mtends o refuse the consert to establish under roference and in exercise of the powers conferred upon i
Uit section 33A ol the Water Act and 3 1A of the Ar Act imiends 1o issue follswing directions:
iA} That all the processes carvied out by the industry skould be closed down and
‘ S A1) that appropraie authoriies should be directed 1o wor supply of water and et
" industry and seal 1 G sensh it ans

2 caused hy tu

it

Heowtew ol above. through this show Csese notiee sou are directed 1o attend the otlive o Chanrpersan,
HSPCH, Raipur on 17.03.2020 at 03:00 PV in person for hesring along with documentary evidenes i support o
i chinssions in the atoresad matter Gilisg which the State Board shall be constrained to rroved ngansl vou in
s baine wid e provisions of las & consent o operiate ander reference will be revoked, consent to ostil:!sh [l

. expans o shiall be retused and direetions for closure as above shall be confirined without any aotice.
y You may note that only the project proponent or a person duly authorized by him i writing should itend
the OBH. who is capable of making commitments on behalf of the industry.
“his bears approval eof the competent authority
Yours sicerely
por & 5
(R IC T hakuria
S Environnental Lneigecr
LS Fentile
s o doilowing for informanen/nevessacy petion:-
UoPS o Chairperson, RPUR, Jupu.
-5 PA G0 Member Secretiury. RSPUBL laipur
U Chied Environmental Fogineer, RSBCH, Jupur.
" 4 RO KSPCB. Bhilwars.
¢ Master file, RSPUR, Jaipur
Sr. Enviroumental Engihecr
. . Clextile:

1454
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gJ/ Government Of Rajasthan

Oftfice of The Superintending Engineer,
RUIDP, Phase-111,
G/1026, Shiv Nagar, Kuwada Road,

f =4 Fi
i "éb Bhilwara

i'\!'.
i

c2d Emailiseruidpbhilwara @y li:il-ﬁm_____
31452 .

Y ’?&inp PHERISHLE G sl J' 1

po-

onal Officer,

ne chln pollution Control Board, Bhilwara
pajasth? |

L)

pesign and Construction of Work of Providing Sewer Network with house sewer
connections, Design and construction of Sewage Treatmenl Plant, Sr:.wage
pumping station, Power Generation Unit at STP & allied. works a{nc Operation B;
maintenance services of the entire system for 10 years in Parl of Zene A & B o
Bhilwara.(Contract Package No : RUSDP/BHL/01). . -
Reg. Certified information related to Sewage generation and its treatme
ements.
gcrerencztri‘::ﬁr letter No. RPCB/RQ/BHL/(LSG)/GENS6/2086-88 did. 16.01.2019.

subiﬂcl:

Re;pected Sirr

Under the above cited subject and reference your letter informations are Vo 98
palow:-

1. Tatal quantum of sewage generated from Bhilwara City (Daily)-
44.44 MLD (on basis of population of 2016),
2. Layout of drainage pattern, stwage network and details of all the identifieg funidentified
nallahs/ point ultimately leading to Gandhi Sagar Talab and witimately into Kothari or any
- Other River stretch
- Information not related to RUIDP.
2 Details of sewer line (Total sewer line carlier proposed to be laid, airsaay 'aid as on date,
femaining progress of sewer line, status of deor to door connection and tentative date of
ompletion of wWork -

Sewer line proposed =410 KM

Alrcady laid - GO0 KM

Remaining progress of Sewer line = 350 KM

Door to door connection - Nil

Tentative date of compleation - 20.08,2020,
4. Status of connedlivity of sewer network with STp-

Sewer network I« nut connected With STP till now.
5 Details or 51 (Design, Capacity, Average Flow, Paak Flow otc.)-
- STP Design capacity - 30 MLD ‘
Average Flow =30 MLD

Peak Flow -67.50 MLD
. Pr " = . - 2
- pogress of construction pf SIP and tentative date of Completion of work-
Togress of Construction -
Ahg e | work ic i
— ut BQ% of Cwvil work i completed ang slectrical, Mechanical cquipment
_mun{ 1S in DI'DQ-’USS.
Tentative da

pFocw

te of completion is October, 2019, .
Ao _""
ALyl
Superintendiug Engineer
: RUIDp Phase III
Bhilwara

Scanneq by Camge
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Annepure -6

Comparative Statement of analysis results of Water Sample collected beween 13.12.2019 to 15.12.2019, analysed by Central Laboratory

H Magnesiu
ardness | Hardness Total
Parameters pH BOD cop (Total) as | (Calcium) H r:‘ Ca Mg | TSS CL |AKkalinity as| S04 F Zn Fe Phb Cu Ni Cd T.Cr TDS EC
CaCOs asCaCOs | 2o ies Cacoz
as CaCO3
Standard as per IS 10500 - 2012-2015(drinking water, 75 | 30 250 ; 200 |, Y e
water in wells) 6.5-8.5 200(600) (200 | (100 (1000 200(600) (400 L5 5(15) -3{NR] | .01{NR} | .05(1.5 | .02(NR) | .003(MR | .O5(NH) (2000)
Standard for Inland Surface water 5.5-3.0 30 250 _ _ 100 400 2 5 3 0.1 3 3 2 2 2000
LOC of water Date of
sample collected Raport Mo collection
1 [Gandhi Sagar 19096 | 13.122019 | 7.60 | 53 | 186 | 312 180 132 72| 32| 45 | 222| 372 | 117 [0.345| 0416 (0426 NT | NT [ NT | NT | NT | 922 | 1312
2 [prain meroing poletat) 19097 | 1322019 | 7.55 | 49 | 165 280 144 136 | 58 | 33 | 27 | 170| 424 118 |0.460| 0.197 | NT [ NT | NT | NT | NT | NT | 960 | 1393
Near hanuman ji = .
3 |iemple ot Nehry Tatal | 19098 [ 13.12.2018 | 936 | 52 | 169 [ 276 108 168 | 43 [ 41| 57 (278 280 | 132 (0539 0123 | 22 | NF | NT | NT | NT | NT | 1038 | 1480
4 [oya ™R 1s0s9 | 13a22018 | 777 | 24 | 103 | 20 208 212 [83[52)| 18|33 316 | 178 |0434| 0121 | NT [ NT [ NT [ NT [ NT [ NT | 1172 1807
S e 19100 | 131220108 | 7.99 | 105 | 455 | 132 68 64 | 27| 16| 25 [ 104| 124 87 (0234 02 | NT | NT | NT | NT | NT | NT | 492 | 668
Hand pump near
6 footrere s o™ | 1101 | 1412209 | 696 | 1.2 | 321 | 2108 1052 | 1056 |421|258| 30 [1678] 428 | 539 [0.653]| 0398 | 121 [ NT [ NT [ NT | NT | NT | 5560 | 7390
Gurha
7 [eoam e stvleoe | ygi02 | sanz209 | 87 [ 36 [ 222 4s2 192 260 | 77 [ 63| 8 [356] 292 | 151 [0.404f 0121 | NT | NT | NT | NT [ NT | NT | 1230 | 2060
g [omancveratvilage | 1o103 | 14122019 | 8.44 [ 30 | 185 | 444 232 212 | 93| 52| 31 (348 300 | 139 [0490( 0.189 | NT [ NT [ NT [ NT | NT | NT | 1364 2010
9 Gy 2t¥a%e | 19104 | 14122019 | 9.05 [ 22 | 198 | 452 208 244 | 83[60| 6 [370| 312 | 147 [0490| 0179 | NT [ NT | NT | NT | NT | NT | 1316 | 2030
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Kothari river at village v F - g
Bhadalikheda 19105 14.12.2019 .77 5.0 42.8 2108 1116 992 446 | 242 | 25 | 591 132 579 |0.354| 0.211 NT
Kothari river at village # - ’
Kanwalivas 19106 14.12.2019 8.84 2.4 18.1 432 172 260 69 [ 63 7 | 359 304 168 (0.418( 0.200 | 0.176
Kothari river at village . -

- sl 19107 14.12.2019 | 8.39 + 30.9 420 200 220 80 | 54 | 20 | 378 332 162 1 0.441| 0.173 NT

Hand pump in village

Chawandiys 19108 14,12.2019 7.59 NT 5.4 356 108 248 43 | 61 10 | 130 440 66 1.40 | 0.386 | 0.067

o

Open well in
agricultural field of Sh,
Gulab Nath at village
Kosukota

19109 14,12.2019 7.51 11.2 67 1220 468 752 187 | 183 | 18 | 878 320 154 0.780( 0.118 NT

w

Handpump near
Mandir lal phool village| 19110 14.12.201¢ | 7.51 NT 13.6 820 120 700 48 | 171| 40 | 733 292 174 | 1.530| 2.45
- 2.4 3.5

Pondras

Hard pump near
Anganbadil village 19111 14.12,2019 7.7 NT 6.6 192 92 100 37 | 24 6 59 420 62 12.010] 0.077 | 0 S
- . 549

PONDRAS . :

Open well in
agriculture field of Sh, . ’ ’ :

Nirovan i shirrra in 19112 14,12,2018 7.52 NT 3.4 492 280 212 1124 52 4 | 219 396 72 1.06 | 0.089 | p.213
village Kanwaliyas ! '

Hanrd pump near
Ketharl river village 19113 14,12.2019 7.42 NT 4.6 340 208 132 83 | 32 1 137 284 73 10789 0.239 | g
t ‘ 405

Salariya

Hand pump outside
Government school 19114 14,12.2019 7.19 NT 2.5 800 500 300 200) 73 9 | 237 268 231 |0.923| 0.605 | 1.2
g 2 .230

village Bhadalikheda

Handpump in
Sanganer 19115 14,12,2019 7.08 NT 19.3 1452 748 704 299 | 172 | 23 | 1674 356 320 | 0.738 ] 0.693 1.770
d # . NT

Vyayamshala

Kothari river near
|Sanganer 19116 14,12.2019 7.56 5.8 32.3 384 164 220 66 | 54 | 12 | 296 372 144 1 0.526 | 0.076 | 0.13
. 2 131 NT

Vyayamshala




40

22

Hand pump near Tanki
k Balaji, Bhilwara

19117

14,

12,2019

7.26

10.9

584

212

85

91

407

428

199

0.746

0.228

0.805

NT

NT

NT

NT

1564

2320

23

Borewell in agricultural
field of Sh. Nanu ji
Bairwa behind Sars
Dairy

14.12.2019

7.53

223

864

288

576

115

141

607

356

143

0.914

0.070

0.041

NT

NT

NT

2000

2920

24

Kothar river in
backside of Saras
dairy

19119

14.12.2019

8.42

19

57

540

236

304

94

74

104

294

0.376

0.090

0.095

NT

NT

NT

1808

2320

25

Hand pump in village
Arjiya near Yatri
Pratikshalaya

19120

14.12.2019

7.51

7.4

64.3

504

268

236

107

58

184

262

0.449

NT

1.740

NT

1326

1870

26

Kothari river at Arjiya
puliya

19121

12,2019

8.03

24

19.7

656

316

340

126

83

637

156

0.495

0.106

0.033

NT

2396

2890

27

Kothari rivar near
railway bridge mandal

19122

12,2019

8.06

9.2

544

284

260

114

63

167

92

330

0.568

0.103

0.136

NT

NT

NT

998

1396

28

Banas river{U/S) at
village Mandpiva

19123

.12.2018

8.82

7.98

176

76

100

30

24

122

72

70

0.319

0.088

0.067

NT

NT

NT

394

29

Open well in the
Agricultural field of Sh,
Mitthu Lal ji in vilage
Mandpiya

19124

12,2019

7.00

0.8

12.6

1560

1060

424

122

20

1426

316

364

0.469

0.034

NT

NT

NT

4732

5170

30

Banas river(D/5) at
village Mandpiya

19125

14,

12,2019

7.57

78

267

440

188

252

75

61

32

536

473

0.579

0.892

NT

3168

4360

31

Hand Pump at Ward
No,2 Sradar Mohalla in
village Mandpiya

19126

14.

12,2019

7.21

NT

1320

684

636

274

135

26

904

408

411

0.614

0.132

4.300

3184

4500

32

Banas river at village
Salriya

19127

14.12.2019

7.85

64

200

380

168

212

67

52

29

896

516

594

0.562

0.063

0.783

NT

NT

NT

3002

4440

33

Open well in the
agricultural field of Sh,
Khem chand Ji jat in
vilage Salriya

19128

14.12.2019

7.19

16.0

1460

804

656

322

160

24

1937

206

304

0.687

NT

NT

4850

6530
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Hand pump near .
34 |Charbhuja ji mandir in 19128 14,12,2019 7.41 NT 8.0 384 172 212 69 | 52 4 426 520 132 | 2.050 NT NT NT NT NT NT NT 1188 | 1960
village Salriya .

Hand pump near shop

:ﬂ;’;:;f‘;j:'a“;a 19130 14122000 | 7.15 | NT | 11.8 1064 432 632 [173|154] 24 | 730 | 464 327 [1.290( 0.095 | 304 | wnr NT NT NT NT | 2580 | 3850

khera

35

Open well in the

agriculture field of Sh, . ¥
Jagnath jat in village 19131 14,12,2019 7.42 2.4 15.1 684 324 a60 130 | 88 5 | 856 540 282 | 1.430 NT NT NT NT NT NT NT 2876 | 4370

Cheliya ka khera

36

Banas River at village

2 e 10132 | 14122010 | 7.80 | 25 | 133 248 128 120 (51| 29| 12 |744| 460 | 413 |os70| N7 |oo077| Nt | wr | nt | wNT NT | 2430 | 3730
Open well in the
ggrarclnal feld gESh.] g0y 14122019 | 7.33 | 74 | 250 | 2840 1300 1540 | 520|376 30 |2100] 392 360 |0.540| 0.016 0079 NT | NT NT NT NT | 6006 | 8620

Laxman Singh in
village Data Jatti

Hand pump behind
39 |Hnauman mandir in 18124 14,12.2019 7.45 1.4 38.7 1340 860 480 344 | 117 | 80 | 1326 380 510 | 0.601] 2.200 | 10.02 NT NT NT NT NT 4630 | 6320
village Data jatti

Hand pump in front of

40 |sh. udal ram Ji gadri 19135 14.12.2018 | 7.07 2 | 347 | 1048 676 372 [270| 91| 16 | 863| 560 363 |0.660| 0.126 | 1.05 | NT NT NT NT NT | 3058 | 2320
home village Kacholiya = E .
gy |anas dver at vikage 19136 14.12.2019 | 8.5 | 15.5 | 64.1 268 116 152 | 46 | 37 | 10 |1104| 384 372 |0.480| NT NT NT NT NT NT NT | 2984 | 3760

Kachcliya, Bhilwara

Open well in the
Agricultural field of Sk,
Shankar lal Gurjar in
village Kacholiya

a2 19137 14,12.2019 7.7 19 a0 3180 1064 2116 | 426|516 | 34 |2804 388 374 | 0.536 NT NT NT NT NT NT NT 6382 | 10040

Govt. Tube well in

front of Sh., Uday lal
43 |rathore ji home in 19138 14.12.2019 7.42 NT 6.0 536 420 116 168 | 28 4 348 388 334 | 0.534 NT NT NT NT NT NT NT 1676 | 2420
village Khumariya,

1Bhilwars

Tube well in the
agricultural field of Sh.
Ishwar Lal Sharma in
village Khumariya

44 19139 14,12.2019 7.73 NT 4.7 232 200 32 80 8 2 48 220 33 | 0.444 NT NT NT NT NT NT NT 270 646

Banas river at village 19140 1412209 | 8.18 | 3.8 | 180 284 160 124 [ 64| 30| 8 [s556]| 200 212 |0.311| NT NT NT NT NT NT NT | 896 | 1671

4 Pathllyas, Bhilwara




A2,

4

o

Open wéll in the

Hari lal jat ji in village
Pathlivas

agricultural field of Sh.

19141

14.12,201%9

7.41

NT

8.7

380

344

36

138

185

280

152

0.571

NT

NT

NT

NT

NT

796

1471

47

Hand pump of Govt.
upper Primary School
village Pathliyas

15142

14.12.2019

7.48

NT

6.0

200

180

20

72

w

30

240

50

0.571

1.780

0 505

NT

NT

48

Hand pump in front of
Gaovt. Primary School
village Sola ka Khera

15143

14.12.2019

NT

2.0

564

232

332

93

81

41

388

86

0.599

0.514

0.615

NT

NT

492

744

49

Open well in
agriculture fiald of
Sh.Rameshwar lal jat
village Sola ka khera

19144

14.12.2019

7.55

NT

5.3

272

240

32

96

78

348

97

0.543

NT

NT

NT

NT

422

738

50

Banas river at village
Sunda ka khera

19145

14.12.2019

8.45

1.4

18.7

308

132

176

53

43

15

396

236

230

0.288

NT

NT

NT

NT

1574

1871

51

Open well in the
agricultural field of
Sh.Mangu ji village
Sunda ka khera

15146

14.12.201%

4.6

28.7

404

316

B8

126

21

356

151

0.528

NT

NT

NT

928

1440

52

Hand pump in front of
Sh, Badri ji home
village sunda ka khera

19147

14.12.2019

7.5

NT

9.4

312

352

260

141

63

167

408

186

0.312

1.040

NT

NT

NT

NT

970

1496

5

w

Hand pump near
Bheru Nath i ka
mandir village Bagga
ka khera

19148

14.12.2018

7.63

NT

2.7

208

168

40

67

10

El

308

53

0.391

1.080

1.49

NT

NT

NT

312

512

54

Open well in the

Maohan lal Village
Bagga ka khera

agricultural field of Sh.

19149

14.12.2019

6.0

508

376

132

150

32

267

384

119

0.679

0.014

NT

NT

NT

1024

1663

55

Banas river near
village paeph

19150

14,12.2019

B.73

14

12.0

204

84

120

34

29

215

148

130

0.268

0.129

NT

NT

NT

NT

832

1147

56

Hand pump of Govt,
Primary school village
Peepl

19151

14,12.2019

7.62

NT

4.7

252

264

76

106

19

78

264

91

0.258

0.322

NT

NT

NT

510

743

57

Open well in the
agricultural field of Sh.
Ramchandra Village

Peepli

19152

14,12,2019

74

9.4

624

600

24

240

411

344

156

0.456

0.028

NT

NT

1706

2210




43 |

58

Open well in the
agricultural field of
Sh,Baktawar Village
Sliyar

19152

14.12.2019

10.8

1940

696

498

170

13

1185

296

223

0.380

3.75

NT

NT

NT

3716

4700

Open well in the

59 |agriculture field of Sh.

Shankarji Village Siyar

19154

14,12.2019

7.39

55

960

824

136

330

a3

12

915

460

246

0.446

NT

NT

NT

NT

2936

4020

Open well in the

60 agricultural field of Sh,

Devl jat ji in village
Khati khera

19155

14,12.2019

7.27

NT

5.0

408

484

224

194

13

319

408

141

0.303

NT

NT

NT

NT

1286

1970

Hand pump near

61 |Mataji ka mandir,

Willage khatl khera

19156

14,12,2019

NT

5.8

348

352

141

30

239

174

404

99

0.626

0.049

NT

NT

NT

868

1340

62

Hand pump near Bus
Stand in Mangrop

19157

14.12.2019

7.26

NT

9.2

336

280

96

112

23

16

130

496

88

0.562

4.190

1.61

NT

NT

NT

892

1416

63 Mangrop Anicut,

Banas river

12155

14.12.201%

7.87

55

344

176

168

70

41

13

696

524

376

0.491

NT

NT

NT

NT

NT

NT

2232

3590

Open well in the
agriculture field of
Sh.Ramchandra villaga
|Mangrop

14.12.2019

7.13

31

157

1172

784

388

314

95

1115

436

350

0.440

NT

NT

NT

3470

5020

65

Cpen well in the
agricuiture field of Sh,
Bijal, village
Kalyanpura

14.12.201%

7.14

20.8

1364

656

708

262

173

681

604

184

0.628

NT

NT

NT

NT

2724

4040

66

Tube well near Bheru
31 ka mandir, Village
kalyanpura

19161

14,12.2019

10.0

360

176

184

70

45

44

328

61

0.566

2.590

NT

530

782

67

Banas river at Village
Kalyanpura

19162

14,12.2019

9.38

NT

84

40

a4

16

11

48

108

39

0.347

NT

NT

NT

NT

NT

NT

394

68

Open well in the
agriculture field of Sh,
Gopi lal ji guriar,
village Guwardi

15163

14.12.2019

7.1

3636

1352

2284

541

557

45

722

432

386

0.524

NT

NT

NT

6558

9230

69

Tube well in the
agricultural field of
Sh.Mangu Lal ji
Gurjar, village

Cuwardi

15164

14.12.2019

7.02

0.4

2092

956

1136

382

277

1433

360

158

0.433

NT

NT

NT

3890

5630




70

Cpen well in the
agricultura field of Sh.
Dinesh khati, village
Swarosopgan]

19165

14,12,2019

11.2

848

432

416

173

102

544

572

96

0.643

NT

NT

NT

NT

1798

2760

71

Hand pump near
Shamshan Ghat,
Village Swarcopganj

19166

4.12.2019

7.32

0.4

11.6

204

504

202

98

45

448

440

191

0.854

0.236

3.88

NT

NT

0.017

1800

2690

72

Guwardi nallah near
Railway Endge

195167

o

5.12.2019

7.81

98

339

236

120

116

48

28

989

600

344

0.659

0.334

NT

NT

NT

3044

4790

73

Hand pump near
Chamunda
Enginearing Shop,
Hamirgarh

19168

7.1

NT

5.8

532

213

108

470

628

267

0.737

0.464

0.259

NT

NT

NT

1968

2940

74

Cpen well in the
agriculture field of Sh.
Shyam ji Suthar,
Hamirgarh

19169

5.12.2019

8.92

NT

108

48

60

15

19

120

19

0.360

NT

NT

214

407

?51

Banas river at NH-79
Overbridge, near
Hamirgarh

19170

15,12.2019

NT

3.3

580

260

320

104

78

215

544

170

0.806

1018

1697

76

Govt. Tube well near
Sh. Sattu ji Daroga
(Biliya Kalan

19171

W

5.12.2019

7.32

NT

8.3

884

452

432

181

105

370

512

180

0.760

NT

NT

NT

NT

1464

2270

T

Hand pump in the
premises of Bheru ji
Temple, Hamirgarh

19172

15.12.2019

7.08

NT

10.0

1820

872

948

231

73

622

548

326

0.404

0.728

11.66

NT

NT

NT

2828

3680

78

Open well in the
agriculture field of Sh.
Ishwar singh ji, Atun

19173

5.12.2019

7.94

8.3

656

480

176

192

43

311

460

168

0.198

NT

NT

1350

2040

Hand pump near Rajiv
Gandhi Sewa kendra,
Atun

19174

15.12.2019

NT

11.6

1036

368

668

147

163

544

216

0.823

0.224

NT

2084

3170

Hand pump near Govt.

school, Thago ka
khera

19175

15.12.2019

7.02

NT

15.2

1340

872

468

349

114

12

528

604

332

0.468

0.013

0.534

NT

NT

2550

3440

81

Hand pump near
Rebari baba ji temple,
Thago ka khera

19176

15.12.2019

7.00

5.5

72

3080

1452

1628

581

397

19

1632

484

0.813

0.305

1.72

6286

7920
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fawa — Information/Action required in reference to Hon'ble National
Green Tribunal, Principle Bench New Delhi's order Dt. 05-08-19

in the matter of Babulal Jaju V.S. State of Rajasthan O.A. No.
488/2019.
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b

o Government Of Rajasthan

& Office of The Superintending Engineer,
"E%;,m RUIDP, Phase-III,

HEHE N 6/1026, Shiv Nagar, Kuwada Road,

B.I.JIDP Bhilwara | Ib%‘%

n
it
£

Mob.941407 Cavamate
Nz Rl,jI[C)}p1 el 14 3L RUIDPEERAJASTHAN.GOV.IN
5 PH-IIT/BHL/2019-20/|5, e N0y,

The Regional Officer,
RSPCB, Bhilwara (Rajasthan)

e

\v
e _ | -~
Subject:-Design and congtructmn of work of Providing Sewer Network w:&:;:we sewer
connections, design and construction of Sewage Treatment Plant, Sewage pumping

station, Power Generation Unit at STP & allied works and Operation & maintenance
services of the entire system for 10 years in Part of zone A & B of Bhilwara .
Regarding Information/ Action required in reference to Hon'ble National Green
Tribunal, Principle Bench New pelhi's order dtd.05.08.2019 in the matter of
Babulal Jaju V/s State of Rajasthan O.A.N0.488/2019.

Reference:~ Your office fetter No.RPCB}RO{BHUN_GT{2019)(L—6){3353-55 dated 12.12.2019.
Sir,

cewerage scheme of Bhilwara has been divided nto 4 Zones, Zone-A, B8, C & D. Out of
which under the present scope of RUIDP, Ph-111, Sewerage work has been taken up in Part of
Zone-A K Zone-8, A sketch is enclesed showing oy scope of work.

It is to mention that Gandhisagar Talab & Nehru Talab (Love Garden) is within the area in
which our sewerage work is under progress. Only treatment of domestic Sewage is in our SCope.

On completion of our work Sewage of areas surrounding these ponds will be taken into our
collection system.

Mansarovar Lake is out of the scaope of RUIDP, Ph-II1 work. You may contact Bhilwara
Municipal Council (BMC) for action taken by them to avoid Sewage on this Pond and Balance arca

of Bhilwara.
Enclosure: As above. I e

-

(Devesh Kumar Sharma) -
superintending Engineer
RUIDP Phase I11

Bhilwara
I Date: 13.,12.2019
No. RUIDP PH-III/BHL/ 2019-207 024}
Copy to the following for information: L
1. PAtO District Collector, Bhilwar?_.’_ -k _Tew i
C.ope Sl EIORAK CRa il Superintending Engineer

RUIDP Phase I1I

TR E;:’J%}',——; Bhilwara
i, T ey o
. F y
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